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fRecoived the assent of the Governor General on the 1st 
October, 1929.) 

4; 
An Act further to amend the Burma Salt Act, 1917, 

for certain purposes. 

BEREAS it is expedient further to amend the Burma 
, Bur .Ao t I Io f  

1017. W Salt Act, 1917, for the purposes hereinafter appearing; I 
I t  is hereby enacted as follows : - 

1. This Act 11ia-y be called the Burma. Salt (Amendment) Short title. 

Aot, 1929. 

Bur. ~ c t  11 of  2. I n  section 6 of the Burma Salt Act, 1917,- Amendment 
1817. of sectlon 6 

(a) in clause (a), the word " other," in both places where ,"~";S.*~~'II 

i.t occurs, shall be omitted; 

(b) in clause (b), for the word, letter and brackets " clause 
(b)," the word, letter and brackets " clause (a) " 
shall be substituted ; and 

(c) in clause (d), after the words " conferred on them 
by " the words " or under " shall be inserted. 


